13825 Withdrawal of

[+ aex areraw fag)
afes gdt a9 § gavzvme grd &R
1 GEET W TAT HIT wm GRAT Oq0
fF ag frepa zat o W & A
I IF R A qIA A F oW,

A wwmET medt - T oA
T

At weg AW f9g o FE are
F T & 9o oA o 4y 9 oaw
=T ATt 3 99 3A AT A T5MT
ST\ g9 Ao & aver &1 fuAl
A T 9T ggg A oAwAT | AfwA
T 3y 9T fa=re wwAr B, qowad
v # A & faq qwr fawme aFT
LA

ST el TTET
T owrETw AL 2 fF oW oAy
afgdma aarq g S dg 7y |
AR A o W g T A o#w 99
F GE AT LiAdwA W oI g
&1 ¥ faur Svam | a9 TTE A T
AT | A& CF WA A §oAar
g @ sw & faotw Fr # @
[Mfgw

=Y few @A TTET & ar
* gty qefee & wEr §

ot angx tag failt T35
*F A ¥ A qamn @

13.38 hrs.

STATEMENT REGARDING WITH-
DRAWAL OF INDIAN DIPLOMATIC
MISSION FROM SOUTH RHODESIA

The Deputy Minister in the Mi-

nistry of External Affairs (Shri Dinesh -

Singh): Government of India have
been greatly concerned at the politi-

MAY 17, 1965 Indign Diplomatic

13826
Mission from South
Rhodesia (Stt.)

cal developments taking place in Sou-
thern Rhodesia. The series of mea-
sures taken by the minority settlers’
Government in Salisbury, especialiy
the electiong ordered for today the 7th
May, inidcate it determination to
take positive steps towards the dec-
laration of independence unilaterally
on the basis of the existing constitu-
tion and without the consent of the
people of the country through recog-
nised democratic processes.  Any
semblance of ‘constitutionality’ scught
to be given by the process of conduct-
ing a spurious election would be
completely unacceptable,

2. Government of India have re-
peatedly made it known that Southern
Rhodesia  ghould gain independence
without delay on the basis of the es-
tablishment of a duly constituted de-
mocratic government, elected on the
principle of ‘onc man one vote’. We
consider that the status of Southern
Rhodesia as a non-self-governing ter-
ritory, which has bcen affirmed  in
the United Nations General Assembly
Resolution 1747 of 28th June, 1962, re-
maing unchanged.

3. Tt is a 'matter of great concern
that despite opposition from the ma-
jority population of Southern Rhode-
sia and expressions of disapproval by
the international community in  the
United Nations, in the Organisation
of African Unity, in the Second Con-
ference of Non-Aligned Nations and
other forums, the minority Govern-
ment in Salisbury persists in the achi-
evement of its illegal objectives.

4. To demonstrate our strong  dis-
approval and as a mark of solidarily
with the people of Southern Rhodesia
struggling for the vindication of their
rights and in conformity with enligh-
tened world opinion, Government of
India have decided to withdraw their
Mission in Salisbury as from to-day.
The British - Government have been
informed of our decision and.our Re-
presentative must have left Salisbury
to-day.



